Y THE CENTRAL ADMINISTRATIVE TRIBUNAL

GUIESTAN BIDG.NO.6,PRESCOT R, 4TH FLR,

MUMBAI - 400 001,

REVIEW FETITION N0.19/97 in

ORIGINAL APFLICATION NOj 651/96.

DATED THIS 19th DAY OF MARCH, 1997,

CORAM 3 Hon'ble shri B.g.Hegde, Member (J).

Hon'ble shri M.R.Kolhatkar, Menber (a).

B.J.Rawadka ) e+ Applicant,
V/s. |
1. Union of India Through -
General Manhager, Central Railway,
Murbai - 400 001,

.+ 2. The Chief pPersonnel Officer, y
- - Central Railway. Mumbai CST. ... Respondents,

{ TRIBUNAL'S ORCER BY CIRCULATICN X

¢ ppplicant is seeking review of the judgement dated

13/1/97 in OA No.651/96,

2, The 0A has been dismissed at the admission stage
;ejecting the prayer madé by .the applicant seeking direction
to the respondents to furnish the authenticated xerox copies
éf authorised translations and pass a speaking order after
applying their mind, Since no Impugned order has been
challenged by applicant, the.ﬁribunal_thought fit tbat it is
not a fit matter to entertain and accordingly the OA was
disposed of at the admission;stage itself, thinking it as

é premature one,

2. In this rewiew petition, applicant is trying to
re-argue the matter once again on the very same ground and
in our view the sope of rev1ew is lfm&ted, appllcant is

not permitted to re-argue the @ase again, accordirgly, the

review petition is dismissed by circulation.

Ml Sl Flowym %ﬂf/{ _
(M. R, KOLHAIKAR) _ (B. S. HEGLE)

MEMBER (A) ' - MEMBER (J)

abp.




